
Misc (Crl) Bail Case No 392 of 2022

(Present: N. Goswami, Addl. Sessions Judge (Fl-C), Sonitpur, Tezpur.)

ORDER
25-O8-2022

This is a petition filed uls 439 of CrpC with prayer

for an order to release accused Majum Ali on bair in

connection with Dhekiajuli PS case No. Bgl20zz uls 302134

of IPC.

The called for case diary has been received.

I have heard the learned Counsel for the accused

and also the learned Addl PP for the State.

The facts of the case, in briefl, are that on

03-03-2022 an ejahar was lodged by one Afroj Khatun at

Singri out Post under Dhekiajuli Police station stating

therein that on 0L-03-2022 in the evening accused

Fakaruddin quarreled with her husband Khairul Islam.

Thereafter, at about 10.00 pm accused Fakaruddin along

wittr otfrer accused persons, namely, Nekbar Ali, Barek Ali,

Md Majum Ali and Kalam Ali took her husband in a four

wheeler vehicle. On the next morning, at about 7.00 am,

the dead body of informant's husband was found in a rouO

at Bampukhuri village.

Based on that ejahar, Dhekiajuli pS Case

No.B9/2022 was registered u/s 302134 of IPC. The accused

Majum Ali was arrested on 24-06-2022 and since then he

@enincustody.
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A bail peution was fired earrier by the same

accused u/s 439 of crpc was rejected vide order date
25'07-2022 by the Hon'ble sessions Judge, Sonitpur,

Tezpur.

The learned counser for the accused has

submitted that the accused was arrested merely on the
basis of suspicion and he was not involved in the offence.

Howeve; the materials on record reveals that the accused

was named in the ejahar and there nothing, which rutes

out the possibility of his involvement in the alleged offence.

considering the nature and gravity of the offence

as well as the length of detention of the accused in

custody, his bail petition is rejected.

Return the case diary in sealed cover.

With this order, this Misc case is disposed of.

Sonitpur, Tezpur


